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She Deputy Mlahtfr of Railways 
(Shri Shahnawai Slum): (a) Yes.

(b) The system has been in force 
for a long time on some Railways and 
it has been extended to the other 
Railways during the past few months.

(c) No 
involved.

extra expenditure is

Shri Tanfatnanl: May I know whe
ther this system of handing over tele
grams to the travelling passengers has 
been extended to all the regions in 
the “Southern Railway?

Shri Shahnawax Khan: Yes; we have 
issued instructions to that effect.

Shri B. Das Gupta: May I know 
whether this handing over of tele
grams has been extended to the third 
class passengers also?

Shri Shahnawax Khan: Yes, Sir; 
anybody can be addressed in the train 
and certain information has to be 
given. In the case of third class pas
sengers, one of the railway employees 
carries the telegram and walks along
side the train shouting the name of 
the addressee; and, if he can locate 
the addressee, he hands over the tele
gram.
Contract of the French Consultants of 

the Hindustan Shipyard

+
'Shri Raghunath Singh: 
Shrimati Ila Palchoudhuri: 
Shri V. C. Shukla:
Shri Vajpayee:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that the 
French consultants of the Hindustan 
Shipyard have been served with a six- 
month notice of termination of their 
contract;

(b) if ■ so, when the notice was 
given; and

(c) who will replace the French 
consultants?

The Minister of State in the Minis
try of Transport and Communications 
(Stal Raj Bahadur): (a) Yes, Sir.

* 1066. *

(b) 2nd January, 1958.

(c) The matter is under considers* 
tion of the Board of Directors of the 
Hindustan Shipyard (Private) Ltd.
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Shri Ranga: Have we taken any 
steps to get some of our own Indians 
trained so that they might be able to 
take at least one or two of the places 
of these Frenchmen?

Shri Raj Bahadur: So far as thBt is 
concerned, this was one of the terms 
that the present consultants will also 
train our people in this particular 
industry.

Shri Ranga: What is the present 
position? Have we succeeded in get* 
ting anyone trained at all to the 
requisite level?

Shri Raj Bahadur: We are getting 
training. About that also, I have 
given facts and figures—some statis
tics—about the number of people 
already trained by these men in their 
yards.

Shrimati Renuka Ray: Is it a fact
that expert Indian advice was con
trary to the French consultant's 
advice about the building of the 
Andamans and that advice was over
ruled though it was available in the 
country?

Shri Raj Bahadur: That is a matter 
of enquiry. But, I would like to place 
all the facts before the House at the 
earliest opportunity because that will
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clear up some misunderstanding on 
that point

Shri VtaMiutha Reddy: May 1
know whether It is a fact that Govern
ment is thinking in terms of doing 
away with all consultants and having 
only Indian technicians to take charge 
of the shipyard?

Shri Raj Bahadur: In view of the 
fact that we do require "the technical 
know-how and the engineering skill 
with regard to the manufacture of 
ships, we will have to have some con
sultants from foreign countries.

Shri Viswanatha Reddy: My ques
tion was to elicit information as to 
whether there is not sufficient techni
cal skin in the country to see that 
only Indians are put In charge of the 
shipyard.

Shri Raj Bahadur: This is exactly 
what we require. Therefore, we will 
have to go to some other country to 
get the required skill.

Shri Joachim Alva: When terminat
ing the services of the French con
sultants, will Government be able to 
assess the actual loss incurred on the 
services of these people during the 
entire period? Have we come to any 
conclusion about it?

Shri Raj Bahadur: These people 
came for four specific purposes. One 
was to give technical advice in regard 
to the organisation, development and 
management of the shipyard. I would 
only give a few facts and fijgures 
about what they have done. ..They 
have manufactured as many as 10 
ships during this period, from 1952 to 
31-12-1957; and, all of them are sea
worthy, stable and running on our 
overseas trade.
-cApart from that, they have done , 
afeveral acts in regard to the organtaH' 
tbn and development of the yard. So,
S think, the question ~6t loss or other
wise. in regard to the general dis
charge of their obligations does hardly 
•rise.
s The question abofet the Andamans 
Is aseftarate question and it wfl! be 
examined on the basis of the report 
before the Transport Board.

Shri Rang*: Have we been nago-
tiating with the Japanese Government 
or Japanese consultants interested la 
this matter as to whether we can 
possibly get suitable consultants from 
Japan?

The Minister of Transport and Com
munications (Shri Lai Shaa-
tri): The matter is still under consi
deration. We have contacted one or 
two countries in this regard. But, we 
have not come to any final conclu
sion. This is a somewhat delieate 
matter because we must select the best 
firm as our consultants. Japan will 
also be borne in mind; but, at the 
present moment, we cannot say which 
country it will be.

Shri Goray: Is it not a fact that one 
our foremost marine engineers, Mr. 
Patel, had to resign from this shipyard 
because his views were not heeded?

Shri Lai Bahadur Shastri: This mat
ter was, perhaps, raised previously 
also by the hon. Member and I had 
said that this matter has been taken 
up by that committee of enquiry 
which we have appointed. And, as 
my colleague has said, the House will 
be acquainted with all the ffttfts of 
the matter. And, as far as I know— 
I have not fully gone into the report— 
what the hon. Member has said is not, 
perhaps, correct.

Procurement of Foodgralns in 
Manipur

*1087. Shri L. Achaw Singh: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) the amount of money placed at 
the disposal of Manipur Administra
tion for procuring foodgrains on 
behalf of the Government of India In 
1957-58; and

(b) the quantity of rice and paddy 
procured in 1957-58 so far by the 
Manipur Administration?

the Deputy minister of Food 
Aff&ulture (Shri A. M. Themaa): (a) 
Rs. 12:18 lakhs. ‘




